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Present: Shri B. K. Singh learned Sr. P.P. for CBI. 

List tomorrow i.e. 26.092020 at 11 a.m.for considering the submissions 

of the learned Sr PP for CBI on the point of cognizance. 
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C.Case No.168/2019 

CBI Vs D.K.Goel & Anr. 

25.09.2020 

Present: Sh.B.K.Singh, Ld.Sr.PP for CBI. 
Both the convicts in person with Ld.counsel Sh.Jaspreet Rai Singh. 

(Through VC using Cisco WebEx app.) 
Ld. Counsel for the convicts had yesterday sent order dated 14.09.2020 passed by the Hon'ble Delhi High Court in CrLA.436/2020 through the Whatsapp of the Reader of the Court vide which the Hon'ble High Court has suspended the execution of sentence of the convicts till the pendency of the appeal on the same terms and conditions as imposed vide order dated 22.07.2020 (of the Trial Court) 

Ld. Counsel for the convicts submitted that he will file the bail bonds of the convicts during the course of the day. 

Reply has not been filed by Ld.Sr.PP for CBI to the application filed by the convicts seeking release of documents which were sealed on the directions of the Court. He requested for some time to file the reply as he could not contact the 1O of the case. 

Heard. Allowed. 

List on 19.10.2020 at 10.00 A.M. 

(ARUN BHARDWAJ) 
Special Judge, CBI-05 (PC Act), RADC, New Delhil 25.09.2020 At this stage, in compliance of order dated 14.09.2020 passed by the 

Hon'ble Delhi High Court, bail bonds have been furnished by both the convicts alongwith the photocopy of their IDs and FDRs that are already on record. 
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Reply has also been filed on behalf of the CBI to the application filed by the convicts seeking release of documents. 

The date already fixed ie. 19.10.2020 stands cancelled. Now the matter shall be listed on 28.09.2020 at 10.00 A.M. 

Let a copy of this order be sent by WhatsApp to Ld. Sr.PP for CBl, to the convicts and their Ld. counsel. 

Gano ARUN 

aARUN BHARDWAJ) Special Judge, CBI-05 (PC Act). 
RADC, New Delhil 25.09.2020 

BHARDWAJ 2218 
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